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OPEN COURT
3 CENTRAL ADMINISTRAT IVE TRIBUI‘\IAL, ALLAHABAD BENCH
ALLAHA BAD
M
DATED: This the 27TH DAY OF NAY 1998
£ Coram : Hon'ble Mr, s, Dayal AM
] |
% Civil cor

ptempt application Nosg 36/97

IN
ORIGINAL APPLICAT ION NO, 1771/92

Karam CE T e S S = === 2. Applicant

C/A Sri R, Dhobal

‘ 1 Versus

JeP.Arya, Supdt of Post offices

Pithoragarh div ision,

|
District Pithoragarhe - « - = . _ _ _ - = =0

C/R Sri S.C.Tripathi

ORDER : i
MM

By Hon'ble Mr, s, Dayal AM

This is a contempt petition un

der section 17
of the Administrative Tribunals Act,

1985,

2 ' 25 This application was preferred for wilful ——
{ i | >

disobedienc; of the order datad 18710,199% passed by

1l in O,A, No,1771/92 Karam Singh versus

|
; this Tribun

%” Uion of India and others.
| >

|

|

|

‘3 The order of the Tribunal in CLANO, 1771 /92

'7\/ . *
was that the term{gtlon of the services of

the applicant

G692 shsuld be set aside and consequential
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s be allowed to the applicant w,e,f11,2:1992

p date of communication of this order,

C.A. filed by the respondents shows theat
licant was deemad to have continusd in servic
ce to the order dated 13,6,1997 of Supdt of

fices, Pithoragrah contained in annexure to 4

Respodents were asked to make payments due
b pplicant and they filed Supp.C.A. in which
ated that payment of B,21,645/- has been made

bpplicant for salary w,e.f 22,12,1995 to 18,64

The learned counsel for the applicant Shri
a Dhobal is present for the applicant, Shri
pathi is present for the respondents, The fac
n by the learned counsel for the opposit pary
contested by the learned counsel for the
ht, We,therefore, find that compliance of thd

f the Tribunal datsd 18,10,1995 in OA 1771/92

n made and no contempt is made out as having.:

ed by the opposite parties, Contem t proceedl
erefore, droé%d and notices issues are dise
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